1 TEM NO. MMt 5 COURT NO. 2 SECTI ON XV
SUPREME COURT COF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).14884/2008

(From the judgenent and order dated 09/05/2008 in WP No. 17302/ 2006
of the H GH COURT OF DELH AT NEW DELHI)

SHEELA DEVI Petitioner(s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)

Date: 21/05/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE MARKANDEY KATJU
HON BLE MR JUSTI CE DEEPAK VERMA
( VACATI ON BENCH)

For Petitioner(s) M. Manoj Sharma, Adv.
M s. Kanchan Kaur Dhodi, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st on 25th May, 2009.

(N.  ANNAPURNA) (1 NDU SATI JA)
COURT MASTER COURT MASTER



